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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M K. HANJURA

Petition(s) for Special Leave to Appeal (G vil) No(s).32540/2010

U. P. AVAS EVAM VI KAS PARI SHAD & ANR Petitioner(s)
VERSUS
HARI PRAKASH AGARWAL & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report)

WTH SLP(C) NO 32612 of 2010

(Wth prayer for interimrelief and office report)

SLP(C) NO 34176 of 2010

(Wth prayer for interimrelief and office report)

Date: 21/01/2011 This Petition was called on for hearing today.

For Petitioner(s)
M. Vishwajit Singh, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Del et ed.

(M K. HANJURA)
REG STRAR

rd



